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NOTIFICATION

The 30th March, 2017

No. LGL. 83/2017/3.— The following Act of the Assam Legislative Assembly whichreceived the

assent of the Governor on 23rd March, 2017 is hereby published for general information.
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to provide for the authori
-the State of Assam to mee

saild services.

India as follows:—
Short title

Issue of

Rs. 1618, 60,73,283 from and
out of the Consolidated
Pund of the State of Assem
for the financial year,

THE ASSAMACT NO. IV OF 2017

(Received the assent of the Governor on 23rd March, 2017)
THE ASSAM APPROPRIATION (NO.II) ACT, 2017

AN
ACT

sation and appropriation of money out of the Consolidated Fund of
1 the amounts spent on certain services during the financial year

ending on the 31st day of March, 2003 in excess of the amount muthorised or granted for the

Be it enacted by the Assam Legislative Assembly in the Sixty-Eighth Year of the Republic of

1. This Act may be called the Assam Appropriation No. I1) Act,
2017,

2. From and out of the Consolidated Fund of the State of Assam
the sums specified in column (3 of the Schedule amounting in the
aggregate to the sum of Rupees One thousand six hundred eighteen

2002-2003 core sixty lakh sgventy three thousand two hundred and eigthty
three shall be deemed to have been paid and applied to meet the
amounts spent for defraying the charges in respect of the
services specified in column (2 of the Schedule during the
financial year ending on the 3lst day of March, 2003 in excess of

Apprapriztion the amounts authorised or granted for those services for the year.

3. The sums deemed to have been paid and applied from and out of
the Consolidated Fund shall be appropriated for the services and
purposes expressed in the Schedule in relation to the financial
year ending on the 3Ist day of Mareh, 2003.
THE SCHEDULE
{ See Sactions 2 and 3)
{1 (2] 131
Grant Real excess io be regularised
No./ Services and purposes Voted by the Charged Totsal
Appro- Assembly on the
priation| Consofidated Fund
Rs. Rs. Rs.
2  |Council of Minister Razvenue 12,79,406 12,79,406
4 |Election Revenue 1,716 1,716
6 |Land Revenue & Land Ceiling Revenue 5,89,896 5,89,896
21 |Guest Houses, Govt. Hostels etc., Revenue 2,28,99,747 2,28,99,747
23 |Pension and Other retirement benefits Revenus 98,89,01,944 41,45,342 99,30,47,286
4% |lrrigation Revenue 7,68,04,040 1,73,411 7,69,77,451
67 |Assam Capital Construction Capital 54,79,677 54,79,677
Public Debt and Servicing of Debt Capital 1508,57,98,104 1508,57,98,104
Total Revenue 108,98,85,137 49,10,365 109.,47,95,502
Capital 54,79,677] 1508,57,98,104 1509,12,77,781
Grand Total 109,53,64,814] 1509,07,08,46% 1618,60,73,283
S. M. BUZAR BARUAH,

Commissioner and Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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